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F.No. 01(03)/Roster/CESTAT /2018
Customs, Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 26.11.2018

ORDER NO. 253 OF 2018

COURT

Hon'ble Mr. Justice Dilip Gupta, | From 03/121;58\;%2 WORK ASSIGNED

. 4 0
President 11/12/2018 Chamber Work

From 17/12/2018 to Cha

Hon'ble Mr. Justice DIl 21/12/2018 mber Work

! - Justice Dilip Gupta, | F 1 - T
President and 'Hon'ble S 1;‘3/r;12/22/01128/2018 to Service Tax Division Bench
BUaY Kumar, Member matters.
Technical)

Hon’ble Mr. Justice Dilip Gupta,
President and Hon’ble Sh.C. L.
Mahar, Member (Technical)

From 24/12/2018 to
04/01/2019

I.Hon'ble Shri Anil Choudhary,

Service Tax Division Bench
matters.

From 03/12/2018 to

Custom, Excise and Service

g]i{nbgr [{Udi&iag and Hon’ble | 11/12/2018 Tax Division Bench matters
i C. L. Mahar, Member ’
(Technical) From 12/12/2018 to Custori and Excise Division
_ : : 14/12/2018 Bench matters.
Hon’ble Shri Anil Choudhary, | From 17/12/2018 to Custom and Excise Division
Member (Judicial) and Hon’ble | 04/01/2019 Bench matters.
Shri Bijay Kumar, Member
(Technical)
Hon’ble Sh. C. L. Mahar, | From17/12/2018to Service Tax Division Bench
Member (Technical) and|21/12/2018 Matters.
Hon'ble Ms. Rachna Gupta,
Member (Judicial) : :
Hon’ble Ms. Rachna Gupta, | From 03/12/2018 to Single Member Matters. ,
Member (Judicial) 14/12/2018
: From 24/12/2018 to Single Member Matters. J
04/01/2019
Note:

part of a Division Bench will be on leave or on tour,
" i itting in DB, will be part of that

Hon'ble Ms. Rachna Gupta, Member (J) if not already stttmg in DB,

Division Bench and Single Member cases listed before Hon'ble Ms. Rac?ma Gupta, M:ember M

shall stand adjourned. In case, Hon'ble Ms. Rachna Gupta, Member (J) is also unayallable. {;he

Division Bench matters will be taken up by the other available DB and the Technical Member

‘ judici i i i ingle Member
' ivisi o iudicial Member is not available, will hear Sing
S theDivison e DB i the matters will get adjourned and the next date of

h matters. In case no DB is available, ‘ ; '
B Eee::ing will be intimated in due course and the available Members will hear SM matters

1. Whenever any Judicial Member who is a

- 2 : On‘every Friday afternoon special bengh sittjhxgs willbe notified, if any.
v e : ) o s Byorder'

- (Bineesh Kumar K.S.)
Registrar
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